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of India have released an amount of Rs.1000 crore (Rs. 300 crore from SDRF +
Rs.700 crore, ‘on account’ basis, from NDRF) to the State Government of Andhra
Pradesh and Rs.1000 crore (Rs. 250 crore from SDRF + Rs.750 crore ‘on account’

basis, from NDRF) to the State Government of Odisha for relief and rehabilitation.
Pay benefits to constable who cracked Tandoor murder case

1479. SHRI SABIR ALI : Will the Minister of HOME AFFAIRS be pleased to

state :

(a)  whether Government is aware that because of constable Abul Nazeer

Kunju’s diligence, the infamous Tandoor murder case could be cracked;

(b)  whether it is a fact that Mr. Kunju took voluntary retirement at the age
of 46 in disgust and humiliation because of non payment of Sixth Pay Panel

benefits;

(¢)  whether it is also a fact that even though he got out-of-turn promotion
with an award of rupees five only, he was not given due pay scale after his

promotion to the next cadre; and

(d) if so, the details in this regard and whether Government will look into

the case?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN) : (a) to (d) Shri Abdul Nazeer Kunju E.,
Constable was promoted out of turn, as Head Constable w.e.f. 04.07.1995 on adhoc
basis under rule 19(ii) of Delhi Police (Promotion and Confirmation) Rules, 1980 in
recognition of his role in cracking Naina Sahni murder case. On promotion, his basic
pay was fixed at Rs. 1150/- PM. w.e.f. 04.07.1995 in the pay scale of Rs. 975-25-
1150-30-1660 from Rs. 1110/- PM. in the lower pay scale of Rs. 950-20-1150-25-1400.
He was also granted annual increments as admissible in the rank of Head Constable.
He had drawn the arrear of Rs.85948/- on account of fixation of revised pay as per
the recommendation of 6th pay commission. Further, he was granted MACP Scheme
w.e.f. 01.09.2008 and his pay was fixed at Rs. 9510 + 2800 = 12310 w.e.f. 01.09.2008.
He had also drawn the arrear of Rs. 27942/- under MACP Scheme. After completing
26 years and 2 months of service, he took voluntary retirement w.e.f. 01.11.2012 due

to his domestic and personal problems.



